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| Nélther the applicant nor m.s zq*f
|  advocate is present as they uwere ngt’
(. intimated about todays date, Wr,
; Mol oSethna,Lounsel appears far the
‘ respondents, He says that the reply
‘ is under preparation and he weuld ‘3
i require some mere time to file the' 4
| Samé. : Jfﬁﬁ
[ Adjourned to §/1/1988 for by
. furthar directions, ]
.= No notice of this date to any
(. partys
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